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CBI to the effect that the brief case in which 
he was carrying several valuable documents 
and evidence obtained from abroad on the 
Rajiv Gandhi assassination case was snatched 
from him; 

(b) whether the same DIG (CBI) 
after the London incident was for 
mally inducted into the Special in. 
vestigating Team  (SIT); and 

(c) if so, the details in this regard? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PERSONNEL, 
PUBLIC GRIEVANCES AND PEN 
SIONS WITH ADDITIONAL 
CHARGE OF THE MINISTER OF 
STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (SHRI 
MATI MARGARET ALVA): (a) 
No, Sir. An incident involving theift 
of a brief case belonging to a DIG of 
CBI who had gone to London for a 
meeting with officials of Interpol in 
connection with matters not pertain 
ing to the Rajiv Gandhi case was re 
ported to the Metropolitan Police 
London. It has been confirmed that 
no paper pertaining to the Rajiv 
Gandhi Assassination case was in the 
brief case. 

(b) and (c) The officer referred to above, 
has been an active membsr of the S.I.T. right 
from the initial stages of its investigation. 
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